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Statement
CBI branchss located in State Capitals and ke dates since when _they are functioning LT
Name of the Staig State Capital where Date since functioning
- the Branch is located
1. Gujarat . . . « Ahmedabad January, 1957.
2 Karnataka . . . . o Bangalore} g-12-1957.
3. Orisa, . . . . + Bhubaneswar w.e.f. May, 1947 at Puri. Shitted

¢. Maharashtra . . . Bombay

to Bhubaneswar w.e.f. 13-3-64.

1-3-1944-
. West Bengal . o . . Calcutta 1-3-1944.
b. Andhra Pradesh N . « Hyderabad April, 1956.
7. Manipur ., . + lImphal March, 1964 (Sub-Branch) Octo-
ber, 1976 (Full fledged Branch).
8. Rajasthan . . . . » Jaipur Orignally at Ajmer since Octo-
ber, 1946. Shifted to Jaipur in
, July, 1956.
g. Uttar Pradesh, . . . . Lucknow 1-3-1944.
«0. Tamil Nadu . . . « Madras 1-3-1944.
11. Bihar. . . . . » Patna 1-3-1944.
t2. Meghalaya . . . . . Shillong May. 1947

13. Himachal Pradesh, . . +  Simla,

14. Jammu & Kashmir, . . Srinagar

December, "1964 (Sub-Branch).

9-6-1978 (Shifted from Jammu).
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t[Backward areas of Kumadm

1612. SHRI LAKHAN SINGH. Will
the PRIME MINISTER be pleaseq to
state:

(a) whether Government are aware
that the border areag of Kumaon,
known as Munsyari and Dharchoola,
are very backward and people belong-
ing to several backward classes and
backward tribes live there in z very
pitiahle condition, and

(b) whether Government propose 0
declare these areas as backward
areas?]

+[ 1 Emnglish translation,
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t[THE PRIME MINISTER (SHRI
MORARJI R. DESAI); (a) Yes, Sir.

(b) The Central Government has
identified some industrially backward
areas for the receipt of concessional
finance by the financiaj institutions
for industrial development. Pithora-
garh district is one of them. The
district has also been identified as a
backward area by the State Govern-
ment. The Central Government is
alsg providing specia] central assis-
tance to the areas mentioned here
under the Hill Areas Development
Programme.]

Affairs of the Dalmia Dadri Cement
Ltd. Haryana

1613. SHRIMAT] MAIMOONA
SULTAN:

SHRI SWAMI DINESH
CHANDRA:

SHRI SAT PAUL MITTAL:

Will the Minister of INDUSTRY be
pleased to state: ’

(a) whether Government’s atten-
tion has been drawn to the allegations
made by the employees of the Dalmia
Dadri Cement Ltd., Charkhj Dad -1 in
Haryana to the effect that Seth R m-
krishna Dalmia had withdrawn a ! uge
amount of money frem the fa..ory

40 1 Bnglish transletion.
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funds and that a palance of Rg 2..%
crores is still shown against him; and

(b) if so, what steps Government
have taken to ensure that the money
ig refunded to the factory so that the
dueg of the employees and others may
be gettled?

THE MINISTER ™ OF STATE IN
THE , MINISTRY . OF INDUSTRY
(KUMARI ABHA MAITI): (a) Yes,
Sir. ' ! ‘ - ’

(b) Considering the basic necessity
of settlement of this issue, the Board
of Directors of Dalmia Dadri Limited,
has already initiated action regarding
the recovery of the' amounts by way
of legal and other steps. The Gov-
ernment has also filed a civil suit
against the Company for recovery of
the dues and a criminal suit against
the former Directors of the Company.

Block development planning

1614. SHRI MULKA GOVINDA
REDDY: Will the PRIME MINISTER
be pleased to state:

(a) whether the Study Group ap-
pointed by Government on block deve-
lopment planning has submitted its.
report:

(b) if so, what are the recommen-
dation of the Study Group; and

(c) what action Government have
taken or propose to take thereon?

THE PRIME MINISTER (SHRI
MORARJI R. DESAI): (a) Yes, Sir.

(b) A Statement is enclosed. (See
Appendix CVI, Annexure No. 91).

(¢) The report is under considera-
tion.

Lease of 3 Defenece plot to a private
person for cinema building

1615. SHRI S. W. DHABE: Will the
Minister of DEFENCE be pleased to
state:

(a) whether it ig a fact that a plot
belonging to the Defence Department



